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ment has been drawn to the sugges-
tion made by the Chairman of the 
campaign against nuclear tests to 
Burma, Ceylon and Indonesia to call 
for another Bandung Conference on 
the Sino-Indian dispute and, if so, the 
reaction of the Government thereto? 

Mr. Speaker: Sino-Indian dispute 
is aitogether a different matter. 

Shri Hem Barua: May I know if 
it is a fact that in the present political 
climate, not to speak of India, even 
other countries are not in favour of 
giving China an undue prominence, 
which it would undoubtedlv seek, by 
holding a second Bandung Conference 
and, if so. whether other countries 
have conveyed their reactions or their 
opinions on this matter to our Gov-
ernment? 

Sbri Jawaharlal Nehru: In the 
answer to the main question it has 
been stated that a number of coun-
tries were not in favour of holding 
this conference in the near future for 
various reasons; Of course, the latest 
developments in regard to our war 
with China were not there then; these 
are later developments. But these 
developments make it all the more 
undesirable to hold such a conference 
now. 

Shri lDdrajit Gupta: How many of 
the countries whiCh participated in 
the first Bandung Conference have 
supported India openly in this conflict 
with China and have any of them sup-
ported China? 

Shri Jawaharlal Nehru: I could not 
give the figure. A number of them 
have supported us and a number of 
them are more or less silent. 
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Mr. Speaker: Next question. 

bldian Nationals Kidnapped by 
Pakistanis from Rajasthan 

r Shri Bhagwat Jha Azad: 
Shri Bhakt Darshan: 

I Shri Barish Chandra Mathur: i Shri P. R. Chakraverti: 

I Shri s ~ Sin,:h: 
Dr. L. M. Smghvl: 

*248. ~ Shri Y. D. Singh: I Shri P. Venkatasubbaiah: 

II Shri Vidya Charan Shukla: 
Shri Basumatari: 

I Shri Tan Singh: 
L Shri P. L. Rarupal: 

Will the Prime Minister be pleased 
to state: 

(a) whether a platoon commander 
and three contables of the Rajasthan 
armed constabulary of Bikaner diVI-
sion were captured by the Pakistani 
border force in September last; and 

(b) if so, what action has been taken 
by Government of India in this regard! 

The Depaty Minister In the Minis-
try of E:dernal Aftalrs (Sbri Diaesla 
Singh): (a) Yes, Sir. 

(b) In accordance with the Ground 
Rules Agreement, Immediate cor' 
W)lS made by the Indian border police 
with the Pakistan Rangers and, after 
a joint enquiry, all the arrested per-
sons were returned, with their arms 
and ammunition. On October 8 and. 9, 
1962. 

Sbri Bhapat Jha Azad: Could 
they give any reason justifying their 
action of this kidnapping'? 

Shri Dinesh Singh: They gave some 
argument, namely, that these people 
had intruded into their territory. But 
there was no valid argument. 
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Shri Bhagwat Jha Azad: May I 
know whether they complained of 
inhuman treatment after their release, 
that is, after they were returned to 
us? 

Shri Dinesh Singh: No, Sir; there 
was no complaint of any inhuman 
treatment. 
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Shri Harish Chandra Mathur: May 
know if, in the light of the present 

emergency in particular, any parti-
cular steps are being taken to avoid 
ouch ugly incidents which definitely 
go to worsen the relations? 

Shri Diuesh Smgh: We do not pro-
voke these incidents and we are 
constantly taking care that there 
should be no such incidents. 

Shri Harish Chandra Mathur: It is 
not that we support it. I think, my 
question has been completely mis-
understood. 

Mr. Speaker: What should this 
Government do? This Government 
has not done anything in that respect 
00 that theSe things should recur. 

8hri Harish ChaJldra Mathur: The 
ball lies in their court; the fault lies 
with them. They had detained our 
officers for more than 15 days. 

Mr. Speaker: What should this 
Government do? 

Shri Harish Chandra Mathur: So, I 
wanted to know whether in view of 
this emergency the Government has 
taken it up with the Pakistan Govern-
ment, more particularly because it is 
the Pakistan Governmellt which is ~ 
blame for this. 

The Prime Minister and Minister of 
External Aftairs, Defence and Atomic 
Energy (Shri Jawaharlal Nehru): 
Every such incident is taken up with 
the Pakistan Government. Our gene-
ral desire is that we have to avoid 
incidents an" to have a peaceful 
frontier and goou relations with 
Pakistan. In these matters there is a 
procedure or ground rules laid down. 
That procedure was followed and as 
a result of that these people were 
released. 
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